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INTRODUCTION 

I. the Chairman. Estimates Committee, having been authorised 
by the Committee. present this Hundred and Thirty-fifth Report of 
the Estimates Conumttee on the Action Taken by Government on the 
recommendations contained in the Thirty--eighth Report of the Esti-
mates Committee (Second Lok Sabha) on the Ministry of Transport 
and Communications (Department of Transport)-Eastern Shipping 
Corporation Ltd. and Western Shipping Corporation Ltd. 

2. The Thirty-Eighth Report of the Estimates Committee (Second 
Lok Sabha) was presented to the Lok Sabha on the 4th April. 1959. 
Government furnished their replies to the recommndatioDS contained 
in the Report between the 13th October. 1959 and the 22nd March, 
1961. The Study Group 'F' of the Estimates Committee (196()'61) 
examined these replies on the 23rd February. 1st March. 6th March, 
13th April and 19th April, 1961. 

3. The Report has been divided into the following five Chapters: 
I. Report. 
n. Recommendations that have been accepted by the Govern-

ment. 
m. Replies of the Government that have been accepted by 

Committee. 
IV. Replies of Government that have not been accepted by the 

Committee. 
V. Recommendations in respect of which final replies have not 

been received from Government. 
4. An analysis of the action taken by Government on the recom-

mendations contained in the Thirty-Eighth ReP9rt of the Estimates 
Committee (Second Lok Sabha) is given in the Appendx. It will be 
observed therefrom that out of 96 recommendations made in the Re-
port, 56 per cent of the recommendations have been accepted fully 
by Oovernment. Of the rest, replies of Government in respect of 36 
per cent of tho recommendations have boen accepted by the Committee. 
while replies in re.~pect of 5 per cent of the recommendations have 
not been accepted by the Committee. The final replies of Govern-
ment in respect of 3 per cent of the recommendations have not been 
received from Government. 

NEW DELHI; 
A.pril 29, 1961. 

Vaisakha 9, 1883 (S). 

H. C. DASAPPA. 
Chairman, 

Estimates Committee. 



CHAPTER I 
REPORT 

Amalgamation of Shipping Corporations 

In paragraph 24 of their Report, the Committee had observed that 
they were not convinced of the desirability of having two separate 
Corporations for operating the sm~ fleet they owned. Thoy had, 
therefore, recommended that the feasibility of amalgamating the two 
Corporations be considered. In their reply sent in October, 1960. 
Government stated that there were weighty arguments for and against 
the amalgamation of the two Corporations and that the matter was 
receiving their very earnest consideration. The Committee are glad to 
Jearn that Government have now decided to amalgamate the Eastern 
Shipping Corporation and the Western Shipping Corporation to form 
the Shipping Corporation of India.· 

Priority for Shipping Development 

2. In para 9 of the Report the Committee expressed tho hope that 
,considering the importance of shipping for the national economy and 
its present inadequacy. the planners of the Third Plan will accord 
higher priority than hitherto and allocate greater resources for the 
development of shipping so that the objectives of the Shipping Policy 
'might be attained within a reasonable time. The Committee were 
informed by Govrenment that in its Report on the Shipping target for 
the Third Plan, the National Shipping Board had also recommended 
that 'Shipping' should be accorded a higher priority and accordingly, 
the need for making a higher monetary allocation was impressed on 
the Planning Commission. Having regard to the availability of re-
sources, and the needs of other development projects, however. the 
Planning Commission could make an allocation of only Rs. SS crores 
for 'Shipping' in the Third Plan as against a monetary provision of 
Rs. ]04'77 crores recommended by the National Shipping Board. 
The Committee consider that unless the development of 'Shipp;n,' is 
co-ordinated with the requirements of the country, it would N dlf/ieult 
not only to make good the country's deficiency but also bep pace 
with the additional requirements of tonnage called for by the growinl 
~conomic development 0/ the country. They urge that this matter 
may be re-considered and the possibility of making available greater 
resources for the development 0/ Shipping examined. -_ .. _-----

• A8 per the statement made by the Minister of Sbl~ina in the Lok 
Sabha. (Lok Sabha Debates-Thirteenth Session-Thursiiay, 6th April, 1981, 
Col. 9746). 
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Appointments in Public Undertakings 

3. The Committee in para 163 of the Report referred to a sugges-
tion made to them that in order to tone up the administration of pub-
lic undertakings an annual declaration of the relatives of Ministers, 
Directors, Members of Parliament, Members of Planning Commission 
or Officers of Government who arc employed in such Corporations 
and who may be drawing a remuneration exceeding Rs. 500 a month 
might be given in the Annual Report of the respective undertakings. 
It was added by the Committee then that in the Indian Companies Act 
also there was a provision for getting the prior sanction of the Com-
pany in the case of appointment of a Director's relative. The Com-
mittee had, therefore, felt that there should be no objection to extend-
ing the principle underlying this provision of the Companies Act to 
other cases mentioned above and suggested that prior to the appoint-
ment of such a person, the matter should be brought to the notice 
of the Ministry concerned and its consent obtained. The Committee 
had further suggested that the appointments of such persons should 
be mentioned in the Annual Report ¢ the Corporation for the year 
in which it was made. While accepting this recommendation Govern-
ment have stated that it is not necessary to include such details in the 
Annual Report. The Committee, however, suggest that even if Gov­
ernment do not consider it necessary to include the names 01 all SfICh 
people in every Annual Report, at least the names of persons recruit­
ed during a particular year, who fall under this category. may be 
mentioned in the A nnual Report of the year in question and it may 
not be necessary then to repeat these names in the Annual Reports for 
subsequet year,. 
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APPENDIX 

Analysis of the Action taken by Government on recormnendatioru 
contained in the Thirty-Eight Report of the Estimates 

Committee (Second Lok Sabha). 

1. Total number of recommendations made . 96 
II. Recommendations accepted fully by Government 

(Vide recommendations contained in Chapter II). 
Number s3i 
Percentage of total . S6 

III. Recommendations not a accepted by Government but 
replies in respect of which have been accepted by 
the Committee (Vide recommendations contained in 
Chapter III). 

Number 34* 
Percentage to total 36 

IV. Recommendations in respect of which replies of Govern-
ment have not been accepted by the Committee (Vide 
recommendations in Chapter IV) 
Number. S 
Percentage to total . S 

V. Recommendations in respect of which final replies have 
not been received from Government. 
Number 3 
Percentage to total 3 
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